Primary 3R Upper-Primary ¥ 3fIR ST&T 9= UG 3f I8 &1 39 W $3 3iR ool Wl g8 ol IRYA
f@:lri\ggqcﬁ%ﬁdwcﬁ{ﬁGﬁ#?ﬁﬁwwfﬁéﬁ?ﬁﬂﬂsﬁﬂ?ﬁﬁw@%l University of
Rajasthan @UNICEF#’ﬂSituaﬂon Analysis of Mid-day Meal Programme in Rajasthan R TSI DI
2 olR Tt g1 TS IR UgD 21 59 W U 3R ) s TSIl §8 &, dlfhd S9H H Ha T Bl SI1aT
FY TET <1 AT8d g1 H 59 91 Bl 81 A1 [ fFre-S et BT $IS BrIal 71 g 1 8, STl
Ig 91 el € 5 3 Rrerad &8 uewil 9 g € &k S mitarare W U 81 Wdhar & sremar
g 9 ok ff % ST1e TY 81 wehc 2

S99 99 BI H 39T AT § P 59 5 &1 ge] 81 8 51 UIo faeel # WY Ui va "en
g3, s o1 fiie-< et &1 i ART AR o1, I d€ ) a1 1 o1, BT 319 98 ot T
21 Ul ged g H ol &1 H wwerdn § 6 g9 fon uewi @l =i kg1 a1fey SR Sl
AR Ried 89 981 IR U HRAMIT &, IAD! 7 a1l W YR & <1 a1y A1 Tt
TS &1 811 I8 IR USe &) 81 Bg IRaHR 31 I8 Reer 781 § 6 98 39 919 &1 +ff <
P Pl W, f5d ool H TeaS! 81 X! € I T8I 81 I8! 21 fh 3R el W M HIs VAT B 8l 8T
2 1 SUS IR W 317 §H IATSYI SI B 319 B9 qAT, B9 JR BIIATE] BNl ST MRTATETE &
IR W g garaT, gat ff 89 SRiarS! S d 7 3R f 5 W U9 B, S8t $9 a¥IE @l a7 B,
A1 ITBT TABRT AT 3T J3I Tea ! A STeal FIorar Y1 S9 W 1 89 1 O J SRidTe! Hl|

*325. *[The questioner (Shri Bharatsinh Prabhatsinh Parmar) was absent. For answer vide

page 32 infra.]
Quota of fertilizers for Himachal Pradesh

*326.SHRIMATI VIPLOVE THAKUR: Will the Minister of CHEMICALS AND FERTILISERS be

pleased to state:

(a) the quantum of fertilizers, including complex fertilizers, allocated and released to each
State during each of the last three years and the current year;

(b)  whether Government has received any request from the State Government of Himachal
Pradesh for increasing its quota to meet requirement of the State;

(c) if so, the status thereof; and

(d) the steps being taken by Government to ensure that the quota is released to the State to

fulfil its requirement ?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENA): (a) to (d) A statement is laid on the Table of the House.

Statement

(a) to (¢) Urea is the only fertilizer which is under partial movement and distribution control of
the Government. All other fertilizers viz. DAP, MOP, and NPK etc. are decontrolled/ de-canalized
since 1992. The availability of Phosphatic and Potassic fertilizers is decided by the market forces of
demand and supply. Union Government monitors availability of fertilizers at State level and State
Governments are responsible for further distribution within the State.
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The State-wise requirement (demand) and availability and sales of major fertilizers namely
Urea, Di-ammonium Phosphate (DAP), Muriate of Potash (MOP) and Complex (NPK) fertilizers
during the year 2006-07, 2007-08, 2008-09 and 2009-10 (upto April'09 to November'OQ) are given in
the Statement-1, Il, il and IV (See below).

The requirement (demand) and availability of major fertilizers namely Urea, Di-ammonium
Phosphate (DAP), Muriate of Potash (MOP) and Complex (NPK) fertilizers in Himachal Pradesh
during the year 2006-07, 2007-08, 2008-09 and 2009-10 (ApriI'OQ to November'OQ) are as under:

(Qty. in "000 tonnes")

Product 2006-07 2007-08 2008-09 2009-10
Demand Availa- Demand  Availa- Demand Availa-  Demand  Availa-
bility bility bility bility
Urea 58.00 54.00 61.00 60.00 65.00 65.77 45.00 33.46
DAP 0.00 0.00 0.00 0.00 0.00 0.00 0.00 2.65
MOP 5.00 5.00 0.05 0.05 6.50 5.77 2.50 2.65%
Complex ~ NA* NA* 34.90 NA* 44.00 39.74 35.00 19.43

* DOF started monitoring availability of complex fertilizer w.e.f. 1.4.2008

# Despatch on 6th December, 2009.

The requirement of Urea, MOP & Complex fertilizers for Himachal Pradesh during the month
of December is 7,200 MT, 500 MT & 5,000 MT respectively. There has been no requirement of DAP
in Himachal Pradesh. The Department of Fertilizers has communicated the supply plan indicated by

fertilizer companies for the month of December, 2009 as per the requirement.

The procurement of all fertilizers is done by Himachal Pradesh Marketing Federation (HIMFED)
on behalf of the State Government. Depending upon the demand of fertilizers, HIMFED places orders
on the fertilizer companies and procures these fertilizers from them. Since the warehousing capacity
in the State is limited, the HIMFED procures fertilizers on month to month basis based on actual
sales. The State has not asked for any increase in allocation of fertilizers over and above the

requirement (demand) already projected through Department of Agriculture & Cooperation (DAC).
(d) The following steps have been taken to ensure supplies of fertilizers as per demand:
) The gap between requirement and indigenous production of fertilizers is met through imports;

ii) Department of Fertilizers operates Buffer Stock of Urea, DAP & MOP through State
Institutional Agencies/ fertilizer companies in major fertilizer consuming States to the tune of
6.25 LMT, 3.50 LMT and 1.00 LMT respectively;

i)~ The movement of fertilizers is being monitored throughout the country by an on-line web
based monitoring system (Www.urvarak.co.in) also called as Fertiliser Monitoring System
(FMS).
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Statement-/

Statewise Availability and Sales of UREA, DAP & MOP

2006-07 Qty in (LMTs)
Product UREA DAP MOP

Name of State Requirement Availability Sales Requirement Availability Sales Requirement Availability Sales
1 2 3 4 5 6 7 8 9 10
Andhra Pradesh 27.00 24.52 22.13 6.69 6.15 5.97 5.21 3.90 3.72
Karataka 11.20 11.55 10.92 5.00 5.25 4.88 3.90 3.14 2.76
Kerala 1.46 1.33 1.27 0.17 0.23 0.23 1.40 1.13 1.12
Tamil Nadu 10.00 9.59 9.18 3.85 3.98 3.84 4.85 3.48 3.48
Guijarat 15.00 16.22 15.03 5.76 5.79 4.56 1.65 1.46 1.42
Madhya Pradesh 12.10 13.89 13.16 6.20 5.76 4.96 0.50 0.75 0.67
Chhattisgarh 4.90 5.93 5.53 1.38 1.59 1.27 0.52 0.67 0.59
Maharashtra 19.00 20.70 19.87 6.25 7.06 6.49 3.00 2.48 2.34
Rajasthan 13.20 12.80 12.26 5.60 4.30 4.05 0.22 0.07 0.07
Haryana 17.50 18.04 17.33 5.60 5.04 4.46 0.40 0.32 0.23
Punjab 25.00 26.16 25.74 7.90 7.60 7.12 0.90 0.52 0.47
Himachal Pradesh 0.58 0.54 0.54 0.00 0.00 0.00 0.05 0.05 0.05
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Jammu & Kashmir 1.42 1.15 1.05 0.71 0.55 0.51 0.21 0.10 0.10
Uttar Pradesh 50.00 53.50 51.83 14.50 14.42 12.94 2.30 1.34 1.22
Uttaranchal 1.65 2.7 2.10 0.32 0.24 0.23 0.12 0.06 0.04
Bihar 17.50 16.32 16.01 4.50 3.29 2.65 2.50 1.04 1.00
Jharkhand 1.74 1.63 1.60 1.10 0.71 0.68 0.07 0.01 0.01
Orissa 4.70 4.44 4.21 0.98 1.16 1.03 0.92 0.85 0.75
West Bengal 12.00 12.28 11.94 4.10 3.99 3.54 3.58 2.78 2.51
Assam 3.08 2.67 2.47 0.51 0.27 0.24 0.82 0.59 0.54
All India 249.55 254.79 244.52 81.31 77.57 69.75 33.27 24.82 23.17
Statement-//
Statewise Availability & Sale of Urea, DAP & MOP

2007-08 Urea DAP/MAP MOP (LMTs)

Name of State Requirement Availability Sales Requirement Availability Sales Requirement Availability Sales
1 2 3 4 5 6 7 8 9 10
Andhra Pradesh 27.50 26.84 25.12 8.24 7.16 7.15 5.55 4.52 4.50
Karnataka 12.80 13.63 12.54 5.80 4.54 4.50 4.00 3.70 3.58
Kerala 1.40 1.44 1.34 0.28 0.18 0.18 1.40 1.19 1.16
Tamil Nadu 9.85 9.68 9.16 4.25 3.35 3.35 4.90 4.85 4.77
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1 2 3 4 5 6 7 8 9 10

Guijarat 17.25 18.37 17.93 5.80 6.76 6.47 1.70 1.82 1.79
Madhya Pradesh 13.75 14.76 14.31 7.50 6.82 6.34 1.10 0.76 0.74
Chhattsigarh 5.90 6.17 5.87 1.70 1.38 1.35 0.74 0.69 0.62
Maharashtra 21.20 23.05 21.39 7.05 6.45 6.29 3.05 3.46 3.23
Rajasthan 14.70 13.83 13.21 6.05 5.51 4.50 0.23 0.23 0.19
Haryana 18.75 19.30 18.47 5.85 6.80 5.36 0.50 0.34 0.29
Punjab 25.00 26.97 26.46 8.00 9.14 6.81 0.95 0.58 0.57
Uttar Pradesh 55.00 54.37 52.72 15.50 14.89 13.20 3.00 1.27 1.14
Uttaranchal 2.30 2.42 2.31 0.32 0.23 0.23 0.18 0.05 0.05
Himachal Pradesh 0.61 0.60 0.60 0.00 0.00 0.00 0.05 0.05 0.05
Jammu and Kashmir 1.40 1.19 1.15 0.84 0.33 0.33 0.28 0.07 0.07
Bihar 20.00 19.40 18.56 4.25 3.30 3.07 2.05 1.19 1.07
Jharkhand 2.10 1.67 1.58 0.90 0.75 0.74 0.13 0.08 0.08
Orissa 5.50 5.19 4.58 1.25 1.79 1.72 1.20 1.06 1.01
West Bengal 12.95 12.45 11.56 4.55 3.80 3.78 4.00 2.76 2.73
Assam 2.30 1.99 1.93 0.70 0.08 0.08 0.85 0.40 0.40
All India 271.70 274.26 261.71 89.21 83.40 75.55 36.13 29.28 28.28
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Statement-Il/

Cummulative availability fertilisers during the year 2008-09 (April 08 to March '09)

2008-09 Urea DAP MOP Complex
State Require-  Availability —Sales Require-  Availability Sales Require Availability Sales Require- Availability Sales
ment ment ment ment
1 2 3 4 5 6 7 8 9 10 1 12 13
Andhra Pradesh 27.50 27.84 27.33 8.50 9.98 9.97 5.85 6.27 6.04 20.50 16.50 16.30
Karnataka 13.50 12.88 12.82 6.05 8.12 8.07 4.55 5.14 5.05 1.7 8.44 8.39
Kerala 1.49 1.68 1.63 0.31 0.24 0.24 1.33 1.53 1.51 1.72 1.85 1.81
Tamil Nadu 10.37 11.28 11.28 4.31 3.85 3.85 4.84 5.95 5.84 3.62 3.55 3.51
Guijarat 18.65 18.69 18.48 7.10 8.24 8.19 1.90 2.26 2.22 4.39 4.92 4.70
Madhya Pradesh 15.75 13.83 13.59 8.25 8.31 8.14 1.20 1.17 0.88 4.35 2.20 2.15
Chhattisgarh 5.40 5.23 5.06 1.75 2.31 2.28 0.77 0.95 0.92 1.31 1.23 1.22
Maharashtra 23.25 22.84 22.46 8.60 10.19 10.15 3.70 5.17 4.92 15.65 10.40 10.29
Rajasthan 15.10 13.21 12.97 5.60 5.90 5.77 0.33 0.32 0.24 1.42 0.67 0.66
Haryana 19.90 17.59 17.36 6.00 6.69 6.61 0.46 0.47 0.39 0.67 0.31 0.31
Punjab 25.50 26.28 25.77 8.10 8.82 8.82 0.95 0.98 0.81 1.01 0.59 0.57
Himachal Pradesh 0.65 0.66 0.66 0.00 0.00 0.00 0.07 0.06 0.06 0.44 0.40 0.40
Jammu and 1.35 1.28 1.26 0.80 0.59 0.59 0.33 0.14 0.14 0.00 0.01 0.01
Kashmir
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1 2 3 4 5 6 7 8 9 10 M 12 13
Uttar Pradesh 55.00 55.74 54.83 15.50 15.12 14.93 2.50 2.79 2.47 10.50 7.44 7.32
Uttarakhand 2.30 2.22 2.20 0.35 0.31 0.31 0.18 0.08 0.08 0.45 0.51 0.51
Bihar 21.25 18.33 17.96 4.25 4.12 4.1 1.90 2.28 2.13 3.60 2.59 2.59
Jharkhand 2.00 1.57 1.54 1.05 0.80 0.80 0.13 0.16 0.14 0.40 0.38 0.38
Orissa 5.50 4.74 4.61 2.00 1.89 1.89 1.35 1.53 1.34 2.88 2.66 2.55
West Bengal 13.00 11.94 1.67 4.86 4.03 4.03 4.15 4.80 4.62 7.49 7.29 7.23
Assam 2.40 2.30 2.30 1.03 0.14 0.14 1.06 1.08 0.95 0.30 0.06 0.06
All India 281.34 270.88 266.51 94.83 99.78 99.03 37.86 43.34 40.95 92.32 72.26 71.22
$ Excludes 10.4 LMT ol urea extra sold in March, 2008
(March, 08 requirement 10.36 LMT, the sales was 22.76 LMT)
Note: DOF started monitoring of complex fertiliser w.e.f. Kharif, 2008.
Statement-1V
Cumulative requirement, availability & sales of fertilizers during the year 2009-10 (April’ 09 to November' 09)
Urea DAP MOP Complex
State Require-  Availability Sales Require-  Availability Sales Require Availability Sales Require- Availability Sales
ment ment ment ment
Andhra Pradesh 1930.00 1714.04  1605.45 800.00 776.85 733.53  460.00 377.47 344.07 1550.00 1230.53 1175.21
Karnataka 1005.00 1062.1 989.94  605.00 665.25 6563.55  380.00 421.24 380.94 795.00 648.71 627.04
Kerala 125.50 119.76 112.28 28.25 25.48 24.81 124.00 116.96 112.95 137.50 138.61 135.53
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Tamil Nadu 765.00 638.60 633.32  331.00 245.69 244.56  399.00 329.15 313.61 263.00 397.16 390.83
Gujarat 1295.00 1187.34  1162.07  685.00 640.28 607.72  151.00 172.83 170.01 339.80 305.66 278.29
Madhya Pradesh 1125.31 1023.33  1011.98  804.15 884.93 814.30  109.65 101.40 94.58 334.48 194.24 178.68
Chhattisgarh 465.50 428.09 421.99  1563.90 193.63 193.02 69.45 60.74 58.71 114.45 73.09 69.70
Maharashtra 1859.00 1743.38  1679.56  889.70 1140.09 1125.85  361.90 450.65 412.70 1065.00 681.49 657.64
Rajasthan 928.00 817.43 794.48  595.00 560.33 548.48 25.00 33.44 28.76 123.80 72.14 71.42
Haryana 1260.00 1067.49  1047.11  650.00 630.78 629.43 42.00 58.96 58.87 35.00 34.87 32.75
Punjab 1530.00 1606.86  1651.94  750.00 775.87 774.02 81.00 79.27 74.50 55.00 49.93 45.78
Himachal Pradesh 45.00 33.46 31.88 0.00 2.65 2.65 2.50 2.65%# 0.00 35.00 19.43 19.29
Jammu & Kashmir ~ 105.67 56.54 53.61 66.75 35.05 35.03 19.67 2.33 2.32 0.00 0.00 0.00
Uttar Pradesh 3300.00 3199.80  3010.98 1300.00 1309.32 1289.06  225.00 213.57 193.54 650.00 527.51 504.66
Uttarakhand 132.50 140.67 124.90 26.00 34.32 33.05 12.00 2.80 2.80 42.50 21.73 21.62
Bihar 1210.00 1074.62  1063.01  335.00 299.30 284.41  155.00 110.62 100.89 255.00 176.48 164.32
Jharkhand 160.00 116.69 111.41 100.00 70.48 66.55 14.50 8.55 8.1 46.00 48.78 44.57
Orissa 440.00 397.18 365.38  148.48 186.39 169.89 132.21 89.06 85.17 219.10 176.29 164.17
West Bengal 715.77 699.22 642.85  307.40 327.48 322.21  247.40 257.97 254.02 524.80 530.63 514.97
Assam 150.80 158.88 154.97 19.40 18.81 18.72 71.40 47.21 43.07 5.50 4.89 4.89
All India 18939.92  17336.32 16628.95 8627.05 8831.40 8578.45 3115.96 2945.42  2750.82 6624.68 5349.34 5118.44

#Dispatch on 6.12.2009

21



sﬁnﬁﬁgaw:wmﬁrsﬁ,ﬁﬁaﬁ%%wﬁw%ﬁ? 'The gap between
requirement and indigenous production of fertilizers is met through imports.' # 7=t Sft 9 I S
are< § b 8T H fertilizer @1 total fBAT consumption & TAT HIRT $ ST 3 sources &, IT
I & T qR1 R T © iR fha=T import < 872

QANT, # g ST ﬂlé*'l\l, RN fertilizers import B H BART BB foreign exchange SITdT
2, A1 SHD! HIUTS B & T production TG F foll & &RIT 31 ST IR 872

ﬁ%ﬂﬂﬁﬁm:ﬂ'\’,ﬂ%’ﬂﬁ%%%’?fertilizersWimportfﬁ?%élﬁﬁﬁ?éﬂﬁmw
PRIG-HRI 20 million tonnes production B YET © 3R 89 6 ¥ 7 million tonnes ®T import X T T
Phosphatic fertilizer and Potash T main raw-material ENEE R Phosphate production TAH10
per cent B BT ® 3R 90 per cent €9 import P 3T €1 Potash &4 100 per cent import AT Usdl %,
AP Potassic fertilizer is not available in the country. Therefore, we are depending on imports. So
far as Urea is concerned, about 30 per cent of Urea we are importing. We are producing 10 per cent
Phosphate and the remaining 90 per cent we are importing. And, we are importing 100 per cent
Potash. Naturally, whenever the prices in the international market go down, the import price is less
and the subsidy portion is comparitively, also less. Whenever price in the international market goes
up, we have to pay more and we have to give more subsidy. Last year /.e., 2008-09, we had given

Rs. 1,00,000 crores as subsidy on fertilizer alone. This year, it is about Rs. 70,000 crores.

Sifrcht faga ST TR ST, #9 $91 g©T o1 % Wk ¥ total consumption i 87 SH®T
STa19 3= fdegret 8 781 f&aT, import % I # I1d Bl 31 77 I8 Y 48T o1 f5 89 S9! meet up
BT P FoTg T BT 17 7= 8, Rt foh 89RT import 9 817 3961 WY S814 BIs o119 =181 e

W,WW&-W&ﬁﬂﬁﬁsecmd supplementary %‘,wﬁﬁﬁsﬂﬁﬂﬁwwa@?ﬂgﬁs
T AT TS Bl 91 S &, 98 PRIT I9H! AT IR & 81 872 O 3R J BHEd & [ &4 75 thousand
tonnes fertilizers ﬂT%Q?JTQ_CEFH'@ tonnes fertilizers tlll%%, e UPR 84 SHB! AT R d & T
A 7 P18 Fd HRar 2 & a8t fHai cultivated land &, SHS JATidd Word 82 Hel A SA1&T
T ST & 3iR Hel B UGl 8l a1 30 [ Wl g1+ X IR BT Plg q4-HIRE HRANT & b
B &, 7 g8 SaraT € Sl ® SR gER O wew €, g8t 3F < Sie? /& geie v ot o1 |d
BRI R?

MR. CHAIRMAN : Thank you. ...(Interruptions)... e e

sft sfteria ST : R, Sl U8 IR UBT T A1, SHS IR H 3R 3177 S, I ITD A1 UH
TETHT § - State-wise availability and Sales of Urea, DAP and MOP. $TH <1< STl T HiIT T[T 21T -
2006-07, 2007-08 3R 2009-2010 BT, 311 T S requirement and availability &, $H®T picture § &

I g
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STEl I Sl AIeT-HICH e &, 1 JRAT BT 2008-09 H November T B requirement 191 lakh
metric tonnes 2 3R availability 180 lakh metric tonnes oft, 2009-2010 H RN, dd 189.40 and
availability 173.36; similarly DAP T 2008-09 H 75.82 lakh metric tonnes 3R availability 82.73 lakh
metric tonnes, 2009-10 # 86.27 lakh metric tonnes 3R availability 88.31 lakh metric tonnes and MOP
similarly 2008-09 H 26.35 31X availability 29.89, 2009-10 & 31.16 3R availability 29.45 |

AT U S 1, S6H I8 o1 {6 e e &1 54 e Sian 82 91, &% 91l @I% & U8 the
Ministry of Agriculture consults every State Agriculture Department. They give a plan in advance. On
the basis of recommendations from the Ministry of Agriculture, the Ministry of Fertilizer draw a plan as
to how much urea is required for Uttar Pradesh or Bihar or Punjab, or in different parts of the country.
Accordingly, on the basis of what our requirement is and what our production is, we plan about
importing, how much we should supply to different parts of the country. It is drawn up every year,
pre-Kharif and also pre-Rabi. On the basis of that we supply fertilizer to different parts of the

country.

it fo wfear : qwmafar Sit, w9 = Sft 31 @re & fawg o S effes &3, s9 fog
D! TIATE| IR TS & ey 7 S *1die 2009 F AH 2010 Td & M Ay €, 399 98l W)
3300 BWR #I.€. YRAT BT FMILIHAT AT TAATIT & MR IHBT AT ITeT BT 71 8, <feb
3010 IR HI.€. BT fIehT §S 81 ST MOP B, SHSD! ATILIHAT 225 TR HI.T. AR B 3iR 213 BIR
.2, ST SUTE BT ¥ IFD! S e g8 B, TE 193 TR W€, §S B

eIy, § A HAT St ST A8 g 6 SR YR & SfER MR Wi B T B
foTQ BTBTHR HaT g3l &1 711 & 9T 514 JRAT BT AGLISBAT 841 &, Il DAP &1 I 8 3R o9
DAP @1 JfTa=gddT BIcl & a1 JRAT S AR 81 R T & fER WIS P <R gaTed 7l goTl &, a8}
STIETe 81 8 &1 H A= w31 ST 4 S <18 § fob 1 319 S99 fawy &1 el 4 o 81 3R
YS9 ARBR S1h T | manage el HR &1, AT ST FIT HIS RaARAT F9RAT 8 IT MU BlIg oI g SH
Holl B, S ST B I8 91 T (& Pvs ARDR 7 qAl WG Woll, AT IS8 WRBR TSae! IR I8!
27 ITR IS A BE - AT A1 Afds Teid © I1 R 981 A Teas! 81 W& 1 sfery § A # 5h &
ST ATEd g (b fB=aTl Bl I e WY IR SUcTe Bl b, S (o1Q T 37T Pl AT il

3t sfieid SiFT : R, S8l I SR U¥ &1 9a1d 8, Ig qaTd dAid a9 H 1 $& A1
SR 7 SoTdT AT, IS a9 H 7 I T Y e o7 iR SHF 918 SR USw & AR SrgaRy
) Tdh advertisement fom = o1 6 SR ISw & %‘l‘(’ ©re $ o @ requirement E(pf, EIECH
IR &1, STYUT 81 AT THIATYT BT, 39 requirement & T8d 89 SUDI < g ol IR TS 2T H T SITAT
HSTE T8 81 & ¥ 3R 731 9% WIHR &1 H $Is gfaem 71 & {5 S 89R T subsidized fertilizers
2, I 3 < A o 72 B RO IR 58 IRABR &1 701 g1 A1yl o fgR, # a8 &) IRaR A
Eb_c:jif?y_o"l'\fl'[,B?%ﬁsmuggling Eﬁ?ﬁﬂ%ﬁ?ﬁ?ﬂﬁﬂ%ﬂ@ﬂ?ﬁﬁﬁﬁ%ﬁwm%%mﬁﬁ
requirement 2ff, S SITET 9 available BRTAT 8, <AfhT 3R SHBT AR Tdhs! 81 ST o1 1o
TRBR T ...(FIIH)...
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MR. CHAIRMAN : Silence please.

Y. I MYTel A1ed : d T H31 & U= &b el bl &1 97 Ugd) 81 81 8, $fery 31 uem
= W U forgars vl

oft QUTIf : 1. TTS, Wi 31T 96 S8V ....(Fae ). .

Y sfiepia o : <Rau, F=f, #3021 ® 3R WRBR, WRAR Bl &l ... )... 379 5 g
RS A & .. (FTEM)..

Y. I YT ATSd : 379 d 781 419 81 8 T ..(dLH)...

SHRI SRIKANT JENA: Yes; Sir, the Government has taken initiatives to revive the closed units.
It has taken initiatives not only regarding closed units but initiatives to revamp the existing units and

expand the existing units and also to revive the units that have been closed down.

Sir, about 5 units of both Fertilizer Corporation of India and the Hindustan Fertilizer are being
considered at the Government level and it is almost at a stage where the Cabinet has to take a view.
The recommendation has been that the revenue-sharing model is to be adopted to revive these
units. So far as Talcher is concerned, Talcher is being revived. There are other routes but because
Talcher is sitting on coal, the coal gasification is the best route to revive the fertilizer. Since the coal is
available, Talcher is also being considered because the three public sector undertakings, namely,
RCF, GAIL and Coal India have agreed to revive it. They have given a proposal to the Government

that they may revive this and the Government is also considering that.

SHRI KUMAR DEEPAK DAS: Sir, as per the list annexed to this answer regarding requirement
and availability, there is a demand of fertilizer but there is a short supply of fertilizer. To meet this
requirement, | want to know whether there is any plan for the expansion of fertilizer units of the
country, including, Namrup Fertilizer Plant of Assam. | want to know whether this unit will be
expanded so that we do not have to go in for import of fertilizers and the demand is met by increasing
production in the country.

MR. CHAIRMAN: Please, please. ...(Interruptions)... Please continue, Mr. Minister.

SHRI SRIKANT JENA: Sir, let me respond to this question. This is a very vital issue. Uttar
Pradesh is the largest State of our country. The kind of subsidy that is being given to Uttar Pradesh is
unthinkable. So, if the subsidised fertilizer is not available to farmers for whom this is meant for, and it
is smuggled out, it is black marketed; then, it is most unfortunate. Therefore, we, repeatedly, write
letters from our Department. | myself, the hon. Minister and, sometimes, even the Prime Minister
write letters to different State Governments that please take necessary steps so that fertilizer reached
them. As far as the Government of India is concerned, we are supposed to make it available at the
State level. But it is the responsibility of the State Government to distribute it properly and sell it

properly to the farmers.
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SHRI SRIKANT JENA: Sir, Namrup is in operation. One unit of Namrup is closed down and the
revival plan is still under consideration. But the revamping of Namrup project is in the pipeline.

...(Interruptions)...

SHRI BIRENDRA PRASAD BAISHYA: Sir, the same reply was given by the then Minister also

one-and-half years back.
MR. CHAIRMAN: Please.

SHRI BIRENDRA PRASAD BAISHYA: But the Government is not doing anything for the revival
of this.

MR. CHAIRMAN: Please, Mr. Baishya.

SHRI BIRENDRA PRASAD BAISHYA: Sir, we are getting the same answer for the last two
years. But the Central Government is not doing anything to expand the Namrup fertilizer.

MR. CHAIRMAN: Thank you. It is all right. You have made your point. ...(/nterrupz‘/'ons)... No;

no; you have not been called. ... (Interruptions)... Please.

SHRI BIRENDRA PRASAD BAISHYA: What are they doing for the expansion programme?

...(Interruptions)...

MR. CHAIRMAN: No; no; Mr. Baishya, please. ...(Interruptions)... Resume your place.

...(Interruptions ... Please resume your place. Q. No. 327
ICT in schools scheme

*327.SHRIN.K. SINGH :
SHRIMATI SHOBHANA BHARTIA :
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state :

(a) whether Government plans to ensure Information and Communication Technology (ICT)

at schools;
(b) if so, the facts and the details thereof; and

(c) to what extent ICT in Schools scheme formulated by Government has been

implemented ?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL SIBAL): (a) to (c) A

statement is laid on the Table of the House.
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